
Original Application No' 33 of 2023 lSZl

Nukatati llajasekl-rar & another

Union of India,
Through its SecretarY,
Ministrv of Environment
& 6 others

Index to Documents on

S.
No.
t.

.... Applicants

-Vs-

Forest and CC
... ResPondents

Lease Renewal filed by 7'n Respondent

bescription of Document Page
No,

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAI'

SOUTHERN ZONE BENCH AT CHENNAI

I-etter issued bY the 7th

Sub- Collector / lRevenue
Rajamahendravaram for
the rcvised extent.

Respondenl 1o thc
l)ivisional Officer,
renewal ol lease for 

1

16.1o.2025

23.O1.2026

1 1 .O2.2026

ietter i.t"u"d Uy the Collector, llast Godavari

District to the Revenue Divisional Officer &

Tahsildar to submit a revised proposal for

the lease renevu'al.

f-"ii". issued by the Collector, East
Godavari District to the Municipal
Commissioner

11

l
l

71 .02.2026
f-ettci issuecl by the Collector, Ilast
Godavari District to the River Conservator
and fJxccutive Engineer, Godavari IIead
Works

ccrtified that the above documents are true copies of its originals

I rs

Dated at Chennai on this the O5lir dav of March ' 2025
.--{ ' r\(^k'v/
\D/

Counsei for 7th ResPondcnt
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